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A Step by Step Guide for E-filing 

(For High courts & District Courts of India )

1.1.Introduction 

Welcome to the digital world of E-filing of High courts /District courts of India and this userWelcome to the digital world of E-filing of High courts /District courts of India and this user  

guide will  help you with step by step how to efile your case in the online efiling portal.guide will  help you with step by step how to efile your case in the online efiling portal.   

Follow  this step by step guide and Start E-filing your cases from the comfort of your OfficeFollow  this step by step guide and Start E-filing your cases from the comfort of your Office   

and And join the new band of and And join the new band of DIGITAL ERA  ADDIGITAL ERA  ADVOCATE .VOCATE .

1.2.Getting Started  

●● Before starting efiling confirm and ensure the following details: Before starting efiling confirm and ensure the following details: 

●● You must be a registered Advocate in  www.efiling.ecourts.gov.in You must be a registered Advocate in  www.efiling.ecourts.gov.in 

●● If you are not a registered Advocate, immediately register today in the efiling portal If you are not a registered Advocate, immediately register today in the efiling portal 

by watching our helpline tutorial/manual. by watching our helpline tutorial/manual. 

● To  Watch  the  Help  video  /  manual  click  on  this  hyperlinkTo  Watch  the  Help  video  /  manual  click  on  this  hyperlink      

https://efiling.ecourts.gov.in/help  ..  

●● Unless you are a registered user you cannot efile a new caseUnless you are a registered user you cannot efile a new case

●● Keep you registered user name and Password ready. Keep you registered user name and Password ready. Lets start efiling a new  case Lets start efiling a new  case 

●● Lets start e filing a new case .Lets start e filing a new case .

1.3. E.Filing portal www.efiling.ecourts.gov.in 

Type  (Type  (www.efiling.ecourts.gov.in) in your browser you will reach the filing online portal. ) in your browser you will reach the filing online portal. 
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1.4. Select your< state> 

(i) by clicking on the drop list (or) 

(ii) by clicking  the state directly from the India map 

1.5.Login 

● Type the login id and password

● Enter the captcha

● Click on LOGIN button.

1.5.1 Forgot password :

If  you forget your password or User-Id,  you 

can click on the same  and can enter your 10 

digit  mobile number or  valid  email  id  which 

you had registered with e Filing Portal at the 

time  of  Registration  and  then  rest  your 

password..

1.6. Dashboard :
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Dash board is the most important page from where you can keep track of the e filed cases 

digitally under two head (a)  My e filing status and (b) My e filed cases. Let us see one by  

one.

1.6.1. My e filing status:

 The e filing status shows the cases pending for acceptance , the cases not accepted, 

cases  which  have  deficit  court  fees  the  cases  pending  for  scrutiny   and  which  are 

defective. There is another wonderful  option under Draft where you can store all  your 

drafts which are ready for e filing .

1.6.2 My e filed cases:

Under e filed cases you can see your list of e filed cases, e filed documents, deficit court  

fee paid, the list of Interlocutory Applications(IA), the list of Rejected Cases, the list of Idle/

Unprocessed e-Filed cases. So once you e file your case you 

can  keep  track  of  the  case  digitally  using  dashboard  option 

without even visiting the court complex. 

1.7.New case option:
After you login, you will be welcome d by the dashboard with the 

filing menu list on the left hand side . In the e filing menu list 

Click on ‘New Case’ Option under the dash board which will take 

you to the form where to file the case .
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1.8. Where to file High court /Lower court:
After Choosing  the  new case option in the 

dash board page you need to select where 

you are going to file the case whether in the 

High court or in the Lower court . For filing in  the High court choose the radio button for 

High court  and for filing in the lower court  choose the radio button of the lower court  

option  .  And  fill   the  following  details  through  drop  box  i.e  High  court  ,  civil  or  

criminal ,Matter Type, Case Type , and whether it is MACT  case or not and whether it is  

an ordinary or Urgent matter. In case of lower court choose  the State, the District, the 

Court Establishment in addition to the above particulars.

 Check all the particulars and if it is correct then click on submit button .If you want to  

make any corrections then click reset button .

1.9.Filling up of forms: 

1.9.1.Colour coding:

The next step is to fill the digital forms generated. Before filling up the forms we need

to understand the colour coding used in the forms page which will make our task easier.

➢ Blue colour  for the form in use and Active  

➢ Green colour for the form which is completed or Done .

➢  Orange colour for the forms which are optional;

➢ Red colour  for the forms which are mandatory to be filled up.

Guide for e filing in High Courts & District Courts of India.             (Page 4 of 14)                 Circulated by e-committee,Supreme Court of India.



5

 

Though there are optional forms and optional fields it is advisable to fill up all the details  

because only then you can have a complete digital picture of your e filed case. And don't 

forget that after filling up each and every 

form click “SAVE” and then “NEXT” .

1.9.2. Complainant/Petitioner form:

In  the  complainant/petitioner  form  you  need  to  fill  up  all  the  details  relating  to  the 

petitioner. And the fields with red star are mandatory. But it is advisable to completely fill  

up all the details. For example the mail is given as optional .But only when you fill up email 

you can get various alerts to your inbox from the ecourts services. Hence fill up all details 

and click “SAVE” and then “NEXT” .

1.9.3.e filing number:

The  Saved  Form  will  generate  an  e 

Filing Number at the Right Top.  It can 

be noted  for your reference.
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1.9.4. Respondent form:

The respondent form is  similar  to  the petitioner  form and hence fill  up all  the details  

relating to the respondent and click “SAVE” and then “NEXT” ..

After adding all the details you will get the message as respondent added successfully 

1.9.5. Extra information Form (optional):

If  you wish to fill  up any extra information regarding complainant or accused, like the  

Passport number,Pan card number, Fax number, Phone number Alternate Address it can 

be filled up under this form. Though this form is optional it  is  advisable that these all  

particulars to be filled up as far as possible. After filling up the extra information, click on 

Save  button  and;  then Click  on  Next  button.  But If  you  do  not  want  to  fill  the  extra 
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information about the  Complainant/Petitioner or Accused/Respondent then directly click 

on the Next button.

1.9.6. Extra Party Details :

The Extra Party information arises in cases where there are more than one parties 

on the Complainants/Accused side or on the Petitioners/Respondents side or on both 

sides.  Though this Form is also optional, it is highly recommended that it need to be filled 

up because once this form is submitted it cannot be modified later .

1.9.7  Case Details:

  The Case Details Form 

contain the particulars of 

Cause of  Action Details/

Date/ Dispute Place, the 

claim  amount,  Any 

Important  Information/ 

Subject/  Reason,  the 

Prayer,  Relief 

Particulars. 
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1.9.7.1. Hide Party:

Hide party is an important option in Case details form. In case of offenses against women 

and children, POSCO act matrimonial disputes wherever law mandates the protection of 

the identity  of  the Victim or  petitioner  then this  option should be enabled so that  the  

privacy of the petitioner will be protected and the mandate of law can be complied with.  

Hence the identity of the Hide party option enabled person will  not be revealed in the 

digital screens !

1.9.8. Act-Section:
Fill the details of the Act and Section and save the details and then click Next to  

move to the next form .

1.9.9.Signing Method:

● In the e-signing option, there are three options to sign 

● uploaded and later on e signing Using Aadhar

● uploaded using digital signature digital token.

● Uploaded and later on e signing using mobile OTP. You can choose any one option 

and then proceed further by clicking SAVE and NEXT .
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1.9.10. Upload Document:

When you have documents to upload use this option and upload the documents. Choose 

the document type, document title and attach the document file which should not be more 

than 50 MB  and click upload. The uploaded document will  be displayed. If  you have 

wrongly uploaded any document you can use the delete option and the delete it Then, you 

may upload the correct document. Once all the documents are uploaded, click on  Next 

button.
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1.9.11.Pay court fees:

For  making  payment  of  court  fee  you  can  make  online  payment  or  through  Challan 

payment and upload the challan details. After filing up payment details and clicking submit 

button, then click on Next button.

1.9.12  Affirmation and Verification of Applicant.

I. Applicant/Complainant/ Litigant Affirmation.

● Type the Name of the Applicant

● Type the mobile number of the Applicant

● Click on  Send OTP button. Then, type the OTP received in the mobile number of 

the applicant and then Click on Verify OTP button.
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1.9.13. Advocate Identification and Verification:

● After the e-verification of applicant, then Advocate identification also to be verified 

accordingly.

● Type the name of the advocate

● Type the mobile number of the Advocate

● Click on the Send OTP button. Then, type the OTP received to your registered 

mobile number and then Click on Verify OTP button.

● After the verification of (i)the applicant and (ii) the Advocate, then Click on the 

Next button.

1.9.14 . View:

After filling up all the details, the filled up  form details can 

be viewed using the ‘EXPAND ALL” option  or click on  + to 

view the details against each category.

1.10. Final submit:
After  checking  all  the  details  click  the  option  “FINAL 

SUBMIT” 
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1.11. Submitted for approval of e filing admin :

After  final  submit  you  will  get  the  message  that  the  e  filing  case  number  XXXX 

submitted successfully for approval of e filing admin.

1.12.Generate acknowledgment: 
 You can also generate acknowledgment for filing by clicking on Pending Acceptance 

option in the dashboard. From the files in the “Pending Acceptance option”, find 

out case by looking into the e filing no, case details, date and time of submission.

and click on the e filing number of the concerned case as shown below.
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Then Click on the e Filing Acknowledgment button

Now, the e filing acknowledgment gets downloaded 

automatically in PDF form as shown below.

1.13. Generate Case party details: 
Similarly you can generate the case party details by clicking on the case parties option.
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1.14. Logout:
Lastly, you can log out from the current session by going to the Home in the dashboard 

and then click on the log out icon on the right side top of the screen.

1.15.Conclusion: 
Thus you can successfully e file a new case in the online e filing portal which has the 

added advantage of  keeping track of the status of the case digitally through Dashboard 

options.  So keep e filing new cases through e filing portal  and join  the new band of  

‘Digital Era Advocate”.

--------------------Start e filing new cases in www.efiling.ecourts.gov.in  -----------------.
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Register for efiling for   

High courts/District courts in India

And Become a Digital Era- Advocate

Are you an advocate practicing in High court / District court of India ?

Do you want to file your case in the comfort of your office !

Do you want to file your case without visiting court complex !

Then choose efiling -the digital online filing process.

10 step Registration procedure for Advocate 

at efiling portal www.efiling.ecourts.gov.in 

 Visit efiling portal www.efiling .ecourts.gov.in and become a registeredVisit efiling portal www.efiling .ecourts.gov.in and become a registered  

user by following the 10 steps hereunder .user by following the 10 steps hereunder .

As it is a time bound registration you need to complete within  18 minutesAs it is a time bound registration you need to complete within  18 minutes

Dont start registartion without having all the above details ready !Dont start registartion without having all the above details ready !

Lets start Registration .Lets start Registration .
STEP 1.   V  isit www.efiling.ecourts.gov.in 

   GETTING STARTED GETTING STARTED 

Before starting registration  keep the following details ready Before starting registration  keep the following details ready 

(I) Details of your mobile number,email ID registered with court database (I) Details of your mobile number,email ID registered with court database 

(ii) Details of your bar enrollement number(ii) Details of your bar enrollement number

(iii) Digital Photo in Jpeg/Jpg format of size of size between 5KB and 5 MB .(iii) Digital Photo in Jpeg/Jpg format of size of size between 5KB and 5 MB .

(iv) Identity proof (Any one Pan card /aadhar card/ Voter card/ Driving license/(iv) Identity proof (Any one Pan card /aadhar card/ Voter card/ Driving license/

  Bar Registration certificate formate of size between 5KB and 5 MB .Bar Registration certificate formate of size between 5KB and 5 MB .

  (v) Smartphone/laptop with internet connection (v) Smartphone/laptop with internet connection 

http://www.efiling.ecourts.gov.in/


STEP-2 Select your< state>  

(i) by clicking on the drop list (or) 

(ii) by clicking  the state directly from the India map 

STEP 3: Click “Register ” in the login page

 STEP 4: Select the radio button “ Advocate”

 in the registration form

STEP 5: Fill up the following details

• Mobile Number*

• Email ID*

• (* The mobile number and the email  ID that is  
registered  with  the  court  where  the  advocate  
practices must be furnished .  If  mobile number  
and  email  id  are  not  registered  with  court  
database then registration will not be completed 
and  in  that  case  contact  concerned  court   for  
registering the same )  

• Bar Registration Number of the  Advocate

• Choose User ID ( your preferable choice) 

• Choose where you are Enrolled 

• High Court/ court establishment 

• Choose the Highcourt 

• Enter the captcha 

• Click  “ GET OTP”

Step 6: Check your registered mobile number and the registered email ID for OTP. You 

should receive 2 separate OTP in your mobile number and the email ID. In some cases 

you may receive one OTP in your mobile number alone, in that case enter the  OTP 

received in your mobile number and proceed further.



STEP 7: Two OTP  verification: If you have 

received Two OTPs, Enter the OTP received 

in your mobile number and the OTP received 

in your email id in the respective entry bar 

and click verify OTP. 

(OR)

Step 7:One OTP verification :In some cases 

if you have received one OTP  in your mobile 

number alone , then enter that OTP  in the 

mobile OTP entry bar  and click verify OTP .

STEP 8: Fill other  Details

● Password *
● (  Password  must  contain  minimum 8  
digit  and  must  include   1  uppercase 
character, 1 lowercase character,1 number,  
● 1 special character)

● Confirm password 

● First name 

● Last name 

● Other contact number

● Gender

● Date of Birth (DD/MM/YYYY)

● Address Line 1

● Address Line 2

●   City

● State   

● Pincode



Step 9 Upload your Photo and ID:

● Upload your Photo (in Jpeg/Jpg format of size less btween 5 KB and 5 MB) using 

“Choose file” option.

● Upload Identity proof in image size 

less than 5 KB and 5 MB using the 

“Choose file” option. 

● Suppose  you  don’t  have  digital 

photograph, just take a photo from 

your smart phone and upload.

●  Similarly,  if  you don’t  have digital 

copy of your ID cards, then you can 

take a photo or scan the ID cards 

using  any  scan  application  and 

upload. Before uploading ensure that your photo and the ID card are  in the format 

Jpeg or jpg and in size between 5 KB and 5 MB.

●  Then you have to choose the type of ID card uploaded i.e Pan card/ aadhar card/  

Voter  Card/Driving  license/Bar 

registartion  certificate  from  the  drop 

box.

STEP  10: Finally  enters  the  captcha  code 

given in box and click the  “Register” button 

to complete the Registration process. 

You will finally get the message 

“Registered successfully”

You have successfully become a registered Advocate of efiling .You have successfully become a registered Advocate of efiling .

Welcome to the digital world of efiling of High courts /District courts of India .Welcome to the digital world of efiling of High courts /District courts of India .

Start efiling your cases from the comfort of your officeStart efiling your cases from the comfort of your office

                                                   Circulated by 
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APPENDIX-III



There are many free & trial version software available online that can be 

downloaded from internet for creating OCR in PDF files. These includes 

PDF -XChange viewer, Acrobat Adobe, Abbyy FineReader etc.

Open the PDF file containing a scanned image you wish to Convert in 

OCR Format

Using PDF- XChange Viewer  – free

From the main 

menu, select 

“Open" 
“Open an 

Existing 

Document“
Open any PDF 

Document. 



From the main 

menu, select 

“Document" 
“OCR Pages“.



Select “Page 

Range“ 

Select 

“Recognition“ 

Select “Output“

Image Quality 

at least 300 dpi

Click “OK“ 



Document in 

OCR Format



Please go to the website - http://cca.gov.in to get 

the list of Licensed CAs-

APPENDIX - IV



1.    Using PDF Signer.  

2.    Select “A  single PDF 

document” or “A 

Folder with PDF 

documents”.

3.    Select Source

4.    Select Destination

Procedure for Digital Signature



1.    Select Digital 

Certificate  

2.    Select your 

Name.

3.    Click OK









1.    Go to 
Destination
Folder & 
check 
Digitally 
signed PDF 
File

2 .   PDF File After 
Digital 
Signature 

3.    Digital
Signature



There are many free software program available online that can be 

downloaded from internet for creating bookmarks in PDF files. These 

includes Foxit Reader, Abbyy FineReader, Adobe Acrobat etc.

Foxit Reader(Using for Bookmark)

Download the software from website 

https://www.foxitsoftware.com/pdf-reader. The software program 

may be downloaded by clicking on Free Foxit Reader Download link 

available on website.    

APPENDIX - V



Open the PDF file to Bookmark 

Using Foxit Reader  – free trial

Select & open 

the PDF 

document to 

make 

bookmark



Using Foxit Reader  – free trial

Right-click the

selection and

click Add

Bookmark…

on the shortcut

menu or Press

Ctrl+B  Click
on Add

Bookmark

(Bookmarks

panel will open)



Using Foxit Reader  – free trial

1. Type the name 

of your Bookmark

2. By default, the 

newly created 

bookmark will 

point to the start 

of the current 

page. 



APPENDIX-VI



1) There is a  submenu 

Caveat available in e-Filing

menu.

1) Select Case Type

2) Enter Caveator’s & Non-

Caveator’s Details

3) Enter Impugned Order 

details

3) Add e-court fee 

4) Select document 

to be upload

5) Click on Save button to 

submit the Filing.



After uploading, the following screen will appear with the Diary number

for the case you have filed



1.) Click on the Caveat 

Inbox sub menu  under 

Inbox menu

2.) under Caveat Inbox 

there are two tabs viz

SCRUTINY--- Lists the 

cases which are in scrutiny 

stage

DEFECTIVE--- Lists the 

cases which are in 

defective stage




